
PRINCIPAL BENCII
NEWDELHI

CORAM:

c.P NO. 112(ND)/2012
CA NO.

PRESENT: CHIEFJUSTICE M. M. KUMAR
Hodble president

SH. S. K. MOHAPATRA
Horfble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THENATIONAL COMPANY LAW TRIBUNAL ON 17.10.2016 
- - -

NAME OF'I'HE COMPANY: Rupak Gupta & Anr.
V/s.

M/s. Banaras House Pvt. Ltd.

SDCTION OF THE COMPANIES ACI': 397/398 of the Companies Act 1956 and24lt242 of the
Companies Act 2013.

t A,,i.,dt Ax*tr",^,r., AJ,r, R4a+11-Q(D w
A"-un VaL/al"a, !x. Ada / k"
a7* riraf , Rd./,, 

) 
Pehhanttt

J'o,nql4 p"Vot- , roao. vIe
2 Mn.

Z. H+<.

q. Hn.

Order

For orders see order in CP 37(ND)/2015


